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The l!tiDlster of Health aDd Family 
Pbuming (Dr. Sa.hila Nayar): (a) No, 
all the States are implementing I.U.C.D. 
Programme. While some States have done • 
very well, some others have not done so 
well. 

(b) The aehievement in I.U.C.D. inser-
tions in the States of Madras, Orissa, 
Jammu and Kashmir, Rajasthan, Andhra 
Pradesh, Bihar, Madhya Pradesh and U.P. 
i. not.1O good. 

(c) The States concerned have been 
requested to intensify the programme. 
Wherever there is shortage of doctors which 
lI.mpers the progress of the Prollramme, the 
Government of India are trying to proVide 
doctors. For this purpose a Task Force of 
doctors hu been constiruted. 

• D.A. CommlaalOD 

2090. Shrt D. C. Shuma : 
Shrt S. ·M. Banerjee : 
Shrl Shl'ee Narayan DBS : 
Shrt P. C. Borooah : 

WiII the Minister of FiDaIlce he pIeD-
cd to state : 

(a) wh~ther it is a fact that the terms of 
reference for the D.A. ComfTIiESil'n an-
nounced hy .Government have not been 
appreciated by G,'Vemment employee. and 
they h.~·e sought m<>dificrtions ; 

(b) whcther It is also a fact tbat the 
employees have asked for hdusion of. 
labour representative on the Cnmm:lsion; 
and 

(c) if so, the reaction of Govemmellt 
In the ",atter ? 

The Mbalater of FiDaIlce (Shrt 
Sachllldra Chaadhuri), (a) Ye •. ~ir. 
Son. of the A .. ociations of the emnl"",es 
do n'lt consider the term. of reference 
aatisfactory. 

(b) The demand has been made by 
acme of the Assod.tions. 

(c) Tae term. ofrererenee are sulllcientl, 
Wide to enable the Commillion.lo take all 
relevant factors into account in mUioa 
their recGIIUIleadatlOlll. 

The Chairman and the members h~ve 
been selected With an eye te highst d:-
jectivity so that all parties concerned may 
have full confidence in the Commission. 
With this pdnc.iple in view, it \vas not con-
sidered necessary' to have any representa-
tive either of the Gcvernment or of the 
employees on the Commission. 

Power for lift Irriaadon Schemes 

2"91. Shri A. K. Gopa1an : 
Shrl P. Kunhan : 

Will the Minister of IrripdOD and 
Power be pleased to state : . 

(a) whethe~ me Central Govemment 
are aWare that owing to the delay in giving 
power Connections a number of lift irriga-
tion sehemes sanctioned during me Third 
Plan have not been fulfilled; and 

(b) ifoo. the steps. taken to supoly power 
and fulfill the schemes w-a·"i, the grant-
ing of power for domestic use to the detri-
ment of irrigation lind food production? 

Til. MIIlI,tor of Irrlcadoa sad 
Power (Shrt Fakhradclin Ahmed) I 

(a) and (b). The information i. being col-
lected from me States and will t-. laid on 
the T~ble of the House as soon as possible. 

Imaadon ProJects.in KeraI. 

:I"9z. Shrt A. K. Gopa1an I 
Shrl P. Kunhan : 

Will t"e Mhister of Irrigadon· ... 
Power be pleased to sTate: 

(a) wh'ther Go"emmmt of Kerala 
has asked for ao allncation of Rs. 30 emres 
fnr irriJ!lltion projects in the State durina 
me Fourth Five Ye .. Plan; and 

(b) if 10, me reaction of Government 
themm ? 

The Minllfter of Im.adon ;.... 
Po_r (Shrt Fakhruddln Ahmed) : 
(a) and (b). The Chief Engineer (Irriga-
tion). Kerala, has prepared a programme 
enyisalling an nutlay. of RI. 30 crere. few 
_jor and medium irrigation projects in 
the Fourth Plan. Thil i. under aamlDa-
tion. 




